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According to the order of this Tribunal dated 9.6.97,. 

the petitioner Swapan Kr. Bhattacharjee is impleeded in the GA as 

private respondent No.6. The id. counsel appearing for the respon-

dent No.6 submits that the copy of the Miscellaneous Application 

for addition of parties has already been served upon the petitioners 

as well as the official respondents. No one appears for the peti—

t,ioners of the GA today. The petitioner's counsel in GA is directed 

to serve a copy of the GA on the respondent N.6 within 4 weeks. 

Registry is directed to amend the cause title of the Original 

Application in the connected register forthoith. Order passed tøday 

be communicated to the respondents and the id. counsel for the peti—

tioner in QA by the id. ciunsel for the petitioner in the MA 436 

of 97. MA. dsdisposed of accordingly. 
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